<| TEM NO. 40 REG STRAR COURT. 1 SECTION 11
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MR, RAJESH KUMAR GCEL
Petition(s) for Special Leave to Appeal (Crl.) No(s). 1992/2016
STATE OF U. P. Petitioner(s)

VERSUS
GODHA SI NGH Respondent ( s)
(with appln. (s) for exenption fromfiling OT.)
Date : 08/05/2017 This petition was called on for hearing today.
For Petitioner(s) M. Soheb Al am Adv.
M. Rajiv Yadav, Adv.

For Respondent (s)

UPON hearing the counsel the Court nmde the follow ng
ORDER
Await servicel/track report in respect of the sole respondent.
Li st again on 28 th

of July, 2017.
(RAJESH KUMAR GCEL)

Regi strar



